HIGH COURT OF CHHATTISGARH, BILASPUR

NOTIFICATION

No. 12514/A.R. (Jud1.)/09. Bilaspur, dated the 05/09/2009.

It is hereby notified that Hon’ble the Chief Justice has
been pleased to nominate Hon’ble Mr. Justice Dhirendra Mishra,
Judge, High Court of Chhatisgarh, Bilaspur as Company Judge as
- well as to deal with the request under sub section (4) or sub section
(5) or sub-section (6) of section 11 of the Arbitration and

conciliation Act, 1996, until further orders.

By order of Hon’ble the Chief Justice
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